
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 227/2025 

 

IN THE MATTER OF:  

Naveen Solanki                                                                         …          Applicant   

 

Versus 

 

Rail Land Development Authority & Ors.                                 …    Respondents 

 

I N D E X 

Sl. No. Particulars Pg. No. 

1. Status Report on behalf of Respondent No. 3 through 

The Deputy Conservator of Forest West Forest 

Division in compliance of Order dated 29.05.2025 

1-5 

2. Annexure A: Copy of the survey report of tree count 

conducted from 03.01.2025 to 05.01.2025 alongwith 

the map of the project site from this survey 

6-12 

3. Annexure B: Copy of the common application for 

diversion of Forest land 

13-18 

 

FILED BY: 

 

 

 

NEW DELHI                                                         JYOTI MENDIRATTA 

DATED: 08.07.2025                              Advocate for the Govt. of NCT of Delhi 

Ph: 9811136141 

jmalawoffices@gmail.com 
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